.\Both C/o DataﬁProce381ng Centre N Sw
Department off

FBara Naga;.-\*~
>Lg.|."u ,ta.

By Advoratn«Mrs. hyamla 5appd;'SrW:Counsel thh -
Shri Pramod Kumar-& Shri -R. Krlshnamurthzh‘ L R
=l - s 'kersus"f' — T
Uﬁion of 1ndias£hr9ugh - e '
, 1. Sporetary, . A SR A : ‘ x
Department of Exppndibure, : o
Ministry -of Finance, North Block,
New Delhi.
-2. - The Secretary°
Department of Statvsttcs, '
Ministry of Planning, ) . -
8ardar Patel Bhawan, Sansad Marg, C
.. New Delhi. - ‘ B .
¥3.'x uhxef Executlvp Officer, - - x _
-:National Sample Survey Organlsatxon o
Ministry of Plann*ng, Sardar Patel Bhawan, _
Sansad Marg, New Delhi. , , _ .
4. The Director,
Date Processing Division. _ : E _ S
‘National Sample Survey Organisation, S ARE e T
1F4 GLT Road, Bara Nagar‘ B o ‘
lcuyta N a; . : B S : {
BL Advocate Sn,i V R Kr1shna...;' ) :
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amteké S/o Sh. Dashrath ‘Ramtake
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1.

F Qﬁﬁare S/o Sh._hahadea‘Junéhéfe

“Shri C.R. Shah S/o Shri F. Shah™
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=
- 39
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N
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i

" D.D. Dhinda S/o Sh. K.D. Dhinda

Shri

ek

L Tam e

b 1k T e 421

M. Majumdar -G/c Sh. A.5. Majumdar ®
A T - ‘
12. “Sh. Shankar Vasmik S/o Sh. Damduji Vasmik

"2 13. Sh. Shankar Dass S/o Sh. N.C. Dass

‘14. ‘Sh. Asit Ssha S/o0 Late Sh. K.M. Saha

_ .

‘All C/o0 The Director )
-Data -Processing Division, N.S.S5.0., -
“Ministry of -Planning, BLT Read; Bara Nagar,

é.' oo °

i

F




1 :‘ LHanﬁmar;t "Kurt..l"

‘ta-Prctesalng D1v1=10n,

-Plannxng, Nagpur.

370 h. Sukhdeolﬂnbulr&
_;;§§SQ, Min 1=try of _Flanning, ~“f-&hlﬁxdemaai

tishra S/c Sh. R.N. -Mishra =
{SSO H1n1=try of Plannlno, -Biridik

= L

'Sh._H L 2ut=h1 S/c h F. N. 2utshi

Sh. A. PChaudhary 5/0 Sh. D.D. Chaudhary

perw . -

Sh. M. Sarka. S/D Sh. J. Sarkar

W [EIR Y 1O AT TS

oy

“sh. s Y Riay S/0 Sh. K.N. Roy

~Sh. Hd Shamsudin S/o0 Sh. Magbool Husain

Lﬁll C/o-. Secretarv

National Sample Survey Drganlsat1on,
Employees Association,

~Hans Bhawan-II ‘New Delhi~2

.S’nyamla Pappu,Sr.Counse] with
gwand Sh. R—Krishnamurthi Y. :
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Pecretary, Depa

Chief Executive Officer - s

-Organisation

‘Sansad Marg,

N New Delhi.

i
i

I
Y
t

4. The Director

s :Data Processing Division

O — Rational Samp]_e Survey Organisétion. E

Bara Nagar, ' -

.+ . Calcutta, : «e.+ Respondents,

(By Advocate Shri V.S.R. Krishna )
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oA _612/99 ' ;
1, . Sh. Pradeep Kumar Kapil S/o Sh, D.R. Kapil.
2. Sh, Balbir Singh S/o Sh. Late, X R,N. Sharma,
3. Sh, P.5. Chauhan S/o0 Sh, K.L. Chauhan, é
4, Mrs. Indu Dutta W/o Sh., Rajender Duttsa, i
* 5. Mrs, Swarn Issar W/o Sh. Rajesh Issar, E
6. . Sh. Krishan Chand Gautam S/o 3h. 2.C. Gautam, ]
7. Sh, Satya.Dev Gupta S/o Sh. 5.K.L. Gupta. i
8. Sh. 5.K. Tripathi S/c R.C. Trcipathi, _
c. Mrs. Shashi Sapra W/c Sh. T.3, Sapra. i
10. ¥Mrs, Pavoesh Sharma W/c 3h, B.Lal. ;
1. Sh. Rajender Kumar XApocr S/5 Late Sh, H.L. Kapoor, é
12,  Sh. Shahid Ali S/o Sh. Late I.S, Ali.
13. Sk, Som Nath S/o Sh, H.L. Madan f
Ty 14, Sk, A.K. Gupta S/c 3h. Late. H.C. Gupta f
. 15. 3n. \4_. Goel 3/c 3h, R.5. Goel.
16,  Sh. N.P.S. Khli S/o Sh. Inder Sinah “ohli. |
17. Mrs, Sudesh Anand W/o Sh- Vinay Kumar.,
18, Mrs, Uma Kapoor W/o Sh. A, Parsad,
. 19, Mrs. Manorama Bahai W/0 Sh. L.K. Bahal. -
20.  Mrs. Meeno Maheshwari W/o Sh. Rajeev Maheshwari,
- 21." Mps, Shampa Bhattacharjee W/o Sh. S.K. Bhattarchjee.
22, Sh. Vinod Kumar S/ Sh. G.R. Dondival,
)\/ \
contd..:; ;
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45,

46,
47.

48,

54,
55,
56.
57.

58.

- - o - ab o i

.

-] -

Smt. Usha Sreedharan P.shr=2edharan W/o P.Sreedharan,

Smt. Dolly Roy W/o Sh, S.¥. 2oy,

Smt . Madhuri Gopal Naidu W/o Sh. Gopal %“aidu,

sh,

Gangadhar Awachitras Chandankhede S/o Sh. Awachitrao C.
Khede,

Smt, Shri Lata Pal W/o Sh. A. Pal,

Smt, Uppal Nandi w/o sh, D, wMandi.

sh,
Sh,

Sk,

\

Sh,

Anil Dinkar Raulwar 3/2 Sh, Dinkar Raulwar,

Farish Chandra Natthuii Dudhe S/c 3h. Mattuii Dudhe,
Dhanraj Lahanuji S/o sh. Lahanuji Dahat,

Prahlad Rajaram Tambe 3/0 sh, Raja Ram Tambe,

Kamaldas Bhiwaji Bansocd 3/o sh, Bhiwaji Zansod, -

Daulat Bajrao Kamble 3/5 3h. 3ajrac Kamble,

Ghanshvam Shripad Sel

-
+

(i3]

[V}}

/2 Sh. 3hripac¢ Salva,

Prabnakar Udsv Dewaikar 3/ Sh.Ydhav Bewv2ikar,
/

Vinayak Laxman Sghadurs 3/o0 5h, Lavman Zahadure,
Jagannath Fadurang Dhamde 3/5 3h. Pacuranrng Chamde,
Dakram Mohavat Fandeshwar S/o Mchpat Nandesihwar.
Bhaurao Kisanrao Sonbarse 5/0 Sh Kisanrczo Sonbarse,
Ramesh Pusaji'sararatra 3/0 3h, rusaji Bararcatra,

Mansaram Motiram Nandagacli S/o Moti Ram Nandgaoli,

Prabhunath Wasudeo Khapekar S/o0 Sh, Wasudeo Khaovekar,

Prabhudas Ramchandérs Rangari S/o Sh. Ramchandra Rangari

Jogeshwar Estari Shende 5/0 Sh, Estari Shende,

Suresh Yadzv Rao Ukey S/2-Sh., Yadav Rao Ukey,

Contd,..




Ssh—Gauri Shankar Dashrath Ninwae 3/c 3h, Dashrath Niwae.
: w?f i 10. sSh. Kailash Maroti Meshram s/o Sh., Maroti Meshram.
- 1. Sh. Manik Dashrath Ramseke S/o Sh. Dashrath Ramteke.

72. sh. Rhoraj Nathuji Hatmode S/o Sh. A. Nathuji Hatmode,

All C/o Data Processing Division

N.S5.5.0. Ministry of Planning, Nagbur,.

73. Sh. Raj Kishor= Prasac S/o Sh. Rhubansshwar Prasac,

L

74, ch. Amar Kumar Sinha S/c Sh. Tribhuwan Paraczad.

= S
E .
% 75, ch. Alok Kumar Gupta S/o Sh. Tulsi FParsanhe Gurta.
3 s
: 76. Sh. Naseem Ahemad 3/o Sh. Md. Zainul Abedin.
.
ﬁ‘ 77. ch. Ram Chander Kosri 3/o0 Late Sh. Teo CThancra Koeri.
3] .
78. sh. Ranijeet Banerise 53/o Late 3h. Anil Kumzr 3an==< je=,

;} <. 5h. 2am Krishna 3ose 53/2 Las 3h. Bimal Xrishna 2Ise.
. gc. M&. 3uliman S/c Late 5h. Panchu Mian.,
g _ :
1
? Al 2 /o Data Processing Division
: ¥.5.5.5. Ministry of FPlanning,

Giricéinh. v...Petiticn=r/Applicants

A .
{By Advocata Mrs.Shyamla Pappu,Sr,.Counsel with Sh.pramc:e
Kumar & Sh.R.Krishnamurthi)
' versus
Union of India
1. Secretary

i ' : Department of Expenditure

Ministry—of Finance, North Block, d

_ New Delhi,

T T Nt

Jen
S—
.

contd..
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A}z,. "~ Secretary
{

_pepartment of Statistics

Ministry of Planning,

sardar Patel Bhawna,
) ' 3ansad Marg,

o - New Pelhi.

) 3, chief Executive Officer, B

National Sample Survey Organisation

Lad 22T
.

’ Ministryof Planning,

) Sardar Patel Bhawn,

T Sansaé Marg, New LCelhi,

POt R T 0
.

3, The Director
Ta=a Trocessing Division
Na+ional Sample Strvev Organisation
Ministrv of Flanning,
' SUT ROad, Bara Nacar,

'Cal:utta. oo s o o NF
(By Advocate Shri V.,S.R. Kgishna ) -
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§ . Sh. Om Prakash S/o Sh, Shiv Charan Dass,
% L Sh. R.L. Dhingra S/o Sh. Bisakh Ram DPhingra,
§ a, _ Sh. B.L. Tareja S/o Sh, (nate) Sawal Ram RH Tane ja.
% - ,;. Mrs. Kusum Lata Mathur W/o Sh, R.B.Mathur,
é ;5, | §g§. Jyoti Parkash B/o Sh. Bhim San.
— 6. Mrs. Kanchan Talwar W/o Sh, M. Talwar,
i 7. Sh, P.R., Agnihotri S/o Late Sh. H.E. Agnghotri
% 8. Sh, ¥.%. Popli S/o Late Sh, R.N, FPopli,
? 9, Sh. T.R. Chawla S/o Sh, Sardari Chawla
3 All C/o Data Processing Centre,
N.8.5,0, Deptt, of Statistics,

Ministry of Planning, Hansn Bhawan,

New Pelhiﬂilonoz.

|0‘. Sho R.N. patil S/o Sh. Nc patilo
1). Sh. R.M. Bagade 8/0 Sh, M. Bagade.

19, Smt. G.G. Gajbhe W/o Sh, G. Gajbhe.

13, Sh. S.R. Paul S/o Sh, W, Paul.
1y, Sh, S.S. Mukherjez S/o Sh, S.K. Hukher jee,
ig. Smt, R, Bhattacharya W/o Sh, H, Bhattacharva.

1¢€. Sh. P.P, Mashram 3/0 Sh., P. Maeshram,

17. Sh, D.A, Shambharkar S/o0 Sh. A. Shambharkar,

r——

'18. sh,. P.C. Bhagat S/0 Sh. D, Bhagat,

512 ¢ e rr—— e o L
I 1

contd. ..
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’s/o Late Sh, S, Meshram

&1 €¢/o Déta P:ocass:lng Division,
| R.S.3.0., Ministry of Planning,

PPy ey

4 " Zﬁ '~ Miss Anima Biswas D/o Sh, Umapati Biswas
i 2 'Sh, Ashim Chatterjes S/o Late Sh, Bibhuti Bhushan Chatter joe
EE“, Miss Shanti Gupta D/o Sh. Ananth Rath Gupta

25, Sh. Mangsl Kumar S/o Sh.(Late) Beni Pandit.

Sh. Bhim Sin¢h S/o0 Sh., Durga Pd, Harijan (NSSO Ahemadabad)
a3 S YN Shan e S\o- \ote Shtrna Vyorod Svhorra. !

All C/o Data Procsssing Division,
BQSQSQOQQ Hiailtry ot Planning,
Giridinh,

«..PetitionergfAppkicants,

(is'y advocate Mrs,Shyamla Pappu,Sr.Counsel with Sh.Pramod ¢
! Kumar & Sh.R.Krishnamurthi)
Versus

g T £ A S e F AT S [ S S FR T Sk Rt 575 A RO L WU
TR R T ™ o THeTTYY e s
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)l

Unimon of India
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1. Secmaxy
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T ue

Deptt, of Expenditure

[ETT
|

Ministry of P4dnance, Rorth Block

Reer Dalhi,
i
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2, nga Secretary N
..":' peptt. of Statistics,
‘Ministry of Planhing
gardar Patel Bhawan,
gsansad Marg, New Delhi.

3., Chief Executive Officer
Hational Semple Survey Organisation
Ministry of Planning,
/ gSardar Pael Bhavah,

18ansad Marg, New Delhi.

4 ,{The Director

IData Processing Division

- ‘Rational Sample Survey Orcanisation
Ministry of Planning

GLT R0ad, Bara Ragar,

.. Respcnients
Calcutta,

(By 23vocate Shri V,S,R, Xrishna )

contd...
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S.

10.
11.
12,
13,

14.

PR

Sh, K.K. Patnev- 5/0 Late Sh, Jassu Rap
Mrs. Krishna Kumari W/o Late Sh, Amar Nath
Ms, Mamta Chowdhury D/o Late Sh, S.Sengurta

Sh, P.M. Kiurian 3/o Late 3h, Thacko Mathew

Sh. Ashit Ranjan Guha S/o Late Sh, Jadunath Guha

Nikhil chnndra Thaz=rjee S/o Late Sh, Kashi ¥ath Thaterjee

+
~
O
L>-4
)
ot
D
)
I
~
T
i
.l
5]
"
o
()
=
o
ty
v
0

Sh., 3umekhal Das =
5h. Sudhansn Ranizn 32nguta 3/0 Late Sh. Jog@=nfer Th.3engup-:

sh, ¥ali Pada 3an=z S/ Late 3h. Basanta ¥.3Zan:z

. Sh. Kalachand Mukherjee 5/o Late MNetaii Than” Mukheriee

Sh. Pawan Kumer 3/ 3h, 3atnarain

tw
s
¢}
2

all c/o2 General 3e-r

~

National Sample 5Sucvey EMployees Odrganisati--

Hans Bhawan+I1, ,New Delhi.?2, ...Petiggyoners/
Aprclicants,

\(By Advocate Mrs.Shyamlz Pappu,Sr.Counsel with
Sh.pramod Kumar & Sh.k,Krishnamurthi )

Versus

Union of India

-Secretary, Deptt. ¢f Sxpenditure

Ministry of Finance, North Blocck,

New Delhi.

contd...




4 2. The Secretary.,

%97 ' pepartment of Bratistics
k .

4 Ministry of Planning, Sardar Fatel Bhawan,

sansad Marg, New Delhi: -

/3. chief Executive Officer
National Samrle SurveymOrganisaticn
Ministry of Flanning,
sardar Patel Bhawan,

sansad Marg, Yew Delhi.

4, The Director
Data Frocesding Division
Natisnal Samrle Survey Crganisaticn

GLT Road, Bars Hager,

(By Advocate Shri V.S,R, Krishna )
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OA 615/99 .
’\_,S'ﬁs:“;en Gupta S./o Sh.{(Late) L.M.Sengupta

—7

el
Tod
-

Mrs. Sarla Vaid W/o Late
Mrs.K.K.Girédhar W/o Sh.

Mrs. Raj Mallick wW/o sSh.

- ‘ s

Sh, S.P. vaiéd
Prabhu Dayal Girdhar

0.K. Mallick

Ms. P.Sengupta D/o La-e Sh. Satybrata Tasgupta

Ms. Chhava Dutta D/o Late Sh., K.M.Ghosh

6.
_ 9. Ms. Pronati Dutta D/o Late Sh.R.R. Ghecse
g ls. Mr. R.N, Katyal 5/0 Late Sh. Th. 5.2, Kautyal
S 9. Sh.-A.3. Roy Chondharv 5 /o \ae s Goeile Rey Sreudneny
; ’e . .
2 110, Mrs, Xarune Mitra B/o S \mbe RomeRT Trorrden TOWTS
: 11, Mr.VYasin Ansari 5/0 Sh-\ode. Fanenu Miam
¢ IR . ’
P
% g_r;;cl 19. Mrs, Dipti Sen Gurta W/o S \ade Kanal Lot Sen Gugr
§ = 13, Mrs. Aparana Fauzdar W/o Sh-™M- Km’&d‘”"
t i ’ 14, Mrs, Namita Sarkar W/o Swn- \a¥e Yomsw Lomrden SArRan
_ 1S. Mrs, Reba Gupta B/0 Sn-\lade —5\‘%"& Prosadt Sem
| 1€. éh. Sasanka Sen S$/o Late Sh. Swandra Kumar Sen
;;‘,g, I7. .Gour Ch, Anon S/o Late Sh. Sadhan Ch. AAwon
) : « 18. sh, Chanch{ Kumar Chathaha s/o . Late Sh. Sushil Kumar Chaltya
LT 1 19 sh. Anil kumar 5/o0 sh. Radha Ballabh Xundu
“:' ! 20, Sh. Haridas Ganguly S/o L&e Sh. 3Satyéndra Kumar Ganguly
: ! 2:J. Sh, Himangshu Kumar Ghoseh S/o Sh.(Late) Girindra Kumar Ghosh
2{. Sh. Subal Thandra Maity S/o Late Sh. Rasnal Th. Maity
) © 23, Sh. Bhola »~+h Makheriee S/o0 Late Sh, Krishna Ch, Kukherjee . .
< Et/ _ -f)/ -
e - T -
- contd...
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,F;6= Sh. Amal Kumar Sen S/o Late Jayanta Kumar Sen ..Petitioner/
"5 " 8w Gitscidhan \attengee S\ Sr. D Oralientee. Applicants,
__All C/o Secretary, -

L.‘,'“

Rational Sample Survey Organisation,

f
a Employees Association, _ R
RHans Bhawan-1I,
e ] New Delhi .2. -
1 (By Advocate Mrs.Shyamla Pappu,Sr.Counsel with
. sh.pramod Kumar & Sh,R.Krishnamurthi )
B
5 . Versus
L by Union of INdia
1 . . h
¢ __4, T
; : :
; l. Secretary,
' ‘ Deptt. of Expenfiture,
: . - Ministrv of Finance, “orth Sluzk,
New Delhi.,
?; Z, The Secretavr,
§ : Department of Statistics
: H
% . Ministry of Planning, Sardar Fatel Bhawzn,
h
i Sansad Marg, New Delhi.?
y-)

3. Chief Executive Officer

Rational Sample Survev Organisation,

Tl

Ministry of Palanning, 3arcdar Farel Bhawan,

Sansad Marg, New Delhi.Z2,

; wm%?"

; B
E gf. The Director )
;P = i Data Processing Division, -
L o Raticnal Sample Survey Organisatir,
% . Ministry of Planning,
E ?f GLT Road, Bara Nagar, -alcutta.
: W”r * : Calourea. . ..Respondent,
A ' (By Advocete Shri V.S.R, Krishaa ) \.
{ 2
E ‘
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Ms., Aloka Dut+ta D/o Late Sh, -S.C. Ghose

Ms, Kamlesh Katiyal D/o Late Sh, C.L, Sharma

Sh. A.C. Bhar S/o Late Sh, P.Z. Bhar.

All C/o Tata Processing Centr=,

N.35.5.0. Ministry of Planning,

Hans Bhawan, Mew Delhi ..

Mrs. Pushpa Biswas W/0 3h., Rradip Kumar 3iswas

Mr. Mihir Kumar 3arkar 3/cwSh. Xrishna frasanna S5arkar,
Mrs. Kusum Kali Biswas W/0 Late 2ikash Chandrza 3iswas,
Mr. Ashis Kumar Das S/o Sh, 3adananca Dax.

Mr. Uttam Das S/o Sh. (Lare) “cnotosh Chandra Das,
Mr. Monciay Ghanti S/0 Lat® 3epin Behari Ghanti.

Hr., Dibyéndu Kumar Ghoshal S/o Late Heramb Ch. Ghoshal,
Mr. Sushen Chandra Das S/o Late Krishna Pada Dsas,

Mr. Amal Kumar Mukher jee S/o Late Jitendra Néfh Mukher jee,
Mr. Dinesh Chandra Dalal S/o Late Chandra Mohan Dalall

Mr, Pramathes Roy S/o0 La-e Rajen Roy,

Mr. Suoriva Gupta S/o Late Sh. Samindra Krishha Gupta.

Mr. Manish Chaucdhary S/c Late Hartbhajan Chaudhuri

~—

contd,.. )
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Shri pramod Kumar & Sh.,R.Krishnamurthi )

18-

Ms. Geeta Ghosh D/o Late Mahendra Ch, Ghosh.
Mrs. Sabitri Deb W/0 Sh., Chitta R. Del.

Mr, Tarak Ch. Dutta. S/o Late Bisnucharan Dutta.

19.
20. Mr. Nripendra Mohan Basu 3/0 Lat2 Ramani Mohan Basu,
21, Mr. Anutosh chakrabcrty 5/o Late Gopal Chandra Chakarborty.
22. Mr. Keshab Chandra Biswas S/o Late Phanindra Nath Biswas.
23. Mr. mimir Baran Paul S/0 Nail Krishna Paul.
v] M, Tapate Chakafborty W/o Sh. Amal Kumar Chakarbor:y
25. Mr.s Ratna Khan W/o Lat2 3Sailendra Nath Khan.
26, Mr. Santosh Qoy S/o Late Jaytandra Lal fov.
?7. Mr, Tartha =arathi Bhat-acharjeec S/o Amulya Kumar 3hattacharj]
28. Mr. Sunil kumar Ghosh Sfombate Narawvan Zh. Ghosh,
g, Mrs, Chinu Shattacharyes W/o Late 3h. Supesh Ch. 3hat:achasyed
30. Mr. Sandivan Rav 3/0 Late Rajencra Zrantra §oy.
31, Mr., Chi:;a Ranjan Xun'u 3/o Lat2 5h, Thaitanva Charz- Kundu.
32, Mr. Sital Paul S/0 Late Sh. Sashi Kanta FTaul.
33, ‘4r. Sunil Kumar Roy 3/o Late 3h. Batékrishna Rov,
3¢. Mr. 3imal Das Gupta 3/0 Late Nila Ram Das Gupta.
3z, Mr, 3iraj Kumar Basu S/o Birendra Nath 3asu.
3¢, wr. Ram Thandra Das S/o Lat2 Purna Thandra Das.
37. Mrs. Bela Dutta W/o.Late 5h. B Suchir Dutta.
38. Mr. Dibakar Pal S/o Sh. éishnu Pada Pal.
;9. Mr. Jiban Kishore Dev S/o Late Sh. Jatindra Lal Dev.
40. Mr, Ranjit Kumar Mandal S/o Date Tulsi Ch. Mandal.
41. ﬁr. Bi jon Lal Ghosh S/c Late Sh. Giri ja Nath Ghosh,
42, Mr. Sakti Ranjan Mukhopa@hyay S/o Late Sh- Santi Rar jan

- All C/o Data Processing Daivision, ¥.5.S5.0.,

M;nistry of Planning. Calzutta,

(By Advocate Mrs,Shyamla Papou, Sr.Counsel with | .
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Union of India
sécretary, Ceptt., of Expenditure
Ministryf of Finance, North Block,

N ew Delhi,

The Secretary,

Department of Statistics,

Ministry of Flanning, Sardar Fatel Bhewan,

Sansad Marg, New Delhi,

Chief Exscutive Officer

. National Sample Survey Organisation

Fae)

Ministrv of Flanning , _

Sarder Fatel 2hawan, Sansed Marg,

vevame s ikl ik

New Delhi,

4, The Directs:s

Data PFrocessing Diwvicion

IRy

Natinnzl Sam-le Survev Crganisation

E 4 . Ministry of Flanning,

BT
N

@

LT Rsad, Bars XNagar,

Zalcutta, ' ee....Respondents,

(By Advocate Shri V,S,R, Krishna )

‘i
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1, Sh, Kuldeep Sharma 53/ O Shri G.K.Sharma
‘n’d
2. Sh, Arvind Cairae S/2 Late Shri M.P.Zairae
3. Sh, H.C. Mghra 5/C Late sSh, Chaina Ram
4, Sh, M,.,C.Sharma 5/C 3hri Vasudeo Sharma
5. Sh. S. 3hattacharya 3/2 Late Sh, TG.Bhattacharva
All C/ C Data Processing Centre,
Naticnal 3Sample Sarvey Organisation
Department of Statistics,
Ministry of Planning,
‘l <
' Hans Bhawan 171,
New Delhi-11003 2
§.  BHri M4, ang Asgar Mandal S/0 Sh, Ishaque Mondal
f). Sh. Pradip Choudhary S/0 Shri Sita Ram Choudhary
2
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Sh. Sﬁbhash Cﬁandra Rov S/» Sh. Biiey Krishna Roy
Sh. Jyoti Ghosh s /o Late Sh. Narendre Math Ghosh
Sh. Jagbanchu Chat-oraj 3/0 La-e Sh. Chitta Ranjan Chattoraj
‘sh, Kumarzsh Das S/o Late Sh. Dinesh ~handra Das

Sh. Subraza ROy 5/0 5ri Cwipendra Faravan Roy

~

sh. Samir Kumayr ~waudhary 53/0 FPrafulla Ch. Croudhary
sh. Ashok Xumar 30se 5/0 Late Amal “hanter 20s2
sh. “amal Xumar Dattsa 5 /o T,at2 Thintamani 2utt3a

Sh. Buddnizv Pzul /o Surya Maravan aul

Sh,. Ashcow Kumar Gurz2 “afoncar 3/° er :onibhushan 51Nz Majumdar

Sh. Arca- Jajundaszr 3/C 3n.

She Mani: -as 2 W/2
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Smt . Kakalli Dev vi/c F

Ssh. Souneandra Kumar "onanty /o Ungzzi diohanthy

3h. Panchkari Das s/o Lat2 3h. Mantla Tas

Py

sh. Soumen Goswami S/0 Lae  Sh. tiari Gopal Goswamri
Mr. Presanta Rose s/o Laté»Tara'Kanto Rose

Sm: ., Uma Chat' cpacdhyay W/o Sh, Amizabha Chattopadhvyay
3mt . Snobha Chattopadhvay Ww/o ©r. Ashok Chattopadhyay
smt. Lily De W/o Dr. R Prabir Kuma:z De
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smt. Snigdha Basbit

pPrabir Bose S/o Late Sh. Pnamatha Nath Bose

sh,
Sh.
Sh.

Sh.

Bs.
Sh.
ch.

Sh.

Sh.
zh.

Sh.

Sh.
Sh.
sSh.
Sh.
Sh.

sh.

Pradpp Kumar Deb s/o Lat Sh. Nepal Ch. Deb
sauresh Basu S/o Late Sambhunath Basu

Kabindra Nath Das S/o Sh. Haripada Das

Gautam Hitra S/o Late Arun Chancdra Mitrs
Bishwarup 3asu Mallick S/o Ajit Basu #=1laick
Dipak Das 5/0 Nagendra Math Das

siiphismata 2iswas vi/o Dr., Kuntal Biswas

Ashok Kumar Thatteriee 3/0 Late Ajit “hatter iee
Utpzl Datts 53/0 5h. Tanfaculal Tutts

Marinal Kanti Fandi 3/0 iri Mrityunizvs Fandi

Alok Kuiar ~hararborny 3/o0 3h. Ajit woTal Zhakarbor -

arunava Dutta S/0 Sri 3uchir vr. Duzzs
Shekhar Ganguly 3¥0 Late Satish Th. Szncul
Janaranjar Hszldar S/c Lat2 Jiban Kumar Tfaldar
Subhanshu Ghosh 3/c¢ Harencra ¥ath Gnhosh

Ravi Shankar Mishra 5/~ 3ri Snashi =nhussn tishra

Subrata Rhattacharya S/0-3ri ~itdndra Math 3hattachaly

Sujoy Kumzr Haldar 3/c Lat2 3arci Lomarl “aldar
Samir Kumar mOPcal 3/0 Sri Gobindo Lzl ¥ondal

en“ra ¥azh ¥ag

[}

Tapan Kumzr Mag 3/o Late 3u
Gautam Prasad Ghosh 3/o Late Ganesnh ZhanCra Ghcsh

Subir ¥Xr, Sarkar S/o Late Pramatha ¥ath Sarkar

Amaf
Sh.!'Das gupta S/o Late Frafulla Kumar Tasgupta
Sh. Dhurjati Gupta Ss/o Late Ashok Kr. Gupta
Sh. Anup CHatter jee 5/0 5ri Arun kumar Thatterjze

3h. Vinayak 2. Mahatpure S/o Ramram G. Mahatpure
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Sh. Debdshish Choudhury S/c Late Sh. Hari Bhajan Choudhury

sh. Sudhakar Pal S/o Sh. Bishnupada Fal

Sh, Dilip Kumar hebnath—‘S/o“Late Sh. Radha Goinda Debnath

Sh, Fromode Roy Chakarborty S/o Rakesh Thandra Roya Chakrborty
Smt. Santa Raha W/o Asit Baran Raha

Sh, Dipankar Roy S/o Sh. Anildendu Roy

Smt ., Bandana Hazra W/o Mr. ¥.N, Hazara

-1 s Dathvkath Sedol RWo Gram plerkan

All c/o Data Processing Tentre

N.5.5.0. Mipis ry of Planning Talcutta.

12 €h,. Pulz2k Kumzr Thar S/2 Late 3h. Sucdhanshu iaravan Thar )
/0 Giricih Tffize

Y. Sh. Pra¥szsh 4. 3apat 3/c Mahadzrrac =..%apat
7Y%  Sh. Shyam 3umer 2. Lakhote 5/o Ram Frazsa® T. Lakhote

NS Sh.Chanderkant G. Thakur 3/c Gajananrac V. Thakur

e. Sh. Shrikriszn K. Rathi 5/0 Kanhaiva Lal Zathi

7. Sh. Ishwar N, Zade S/o Yaravanrzo Zade

All Z/o Cata Processing ZTerntre
N.5.5.0, Ministry of Planning,

Nagpur, ....Fetitioner/Apolicants,

(By Advocate Mrs,Shyamla Pappu.Sr.Counsel with Shri
Pramod Kumar an¢ Sh,R.Krishnamurthi )

Union of India -

1. Secretary, Depatt. of Expenditure
Ministry of Pinance, North Block

.Wew Delhi,

contd,.
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The Secretary,
Deptt. of Statistics,
Ministry of Planning, -
Sardar Patel Bhawan,
.Sansad¢ Marg, New Delhi.
Chief Executive Officer
National Sample Survey Organisation -
Ministry of Planning,
Sardar Pazel Bhawan, Sansad Marg, *
New Delhii -
The Niractor .
Nata Processing Division
National Sample 3Survey Crganisatiocn .
5
Ministrv of Planning, %
GLT Roaé, Bara Nagar, ;
Zalcutta. .e.....ReESDONCENtE, %
‘;:.t
(Bv Advocate Shri V,S.R, Krishna )
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The applicants in the aroreéaid eight Original
Applications are aggrieved by the action of the regpondents in
rejecting their claim for implementation/extenélon of the
benefits of the orders of the Hon'ble Supreme Court to them
dated 9.12.1996 in Hari Shamrao Nimje & Ors.- Vs. Union of
India & Ors. (Civil Appeal No. 16741796 arising out of SLP

| (CY No. 18948/95) read with the order dated 25.9.1998 in

Chandraprakash Madhavrao Dadwa & Ors. Vs. Union of India &

gaianns pgreg raiaeariii s

b

\¢J Ors. (Review Petition 2096/95 in Civil Appeal No. 5008/98

Vi

Pl it

arising out of SLP (C) No. 16646 of 1996). According to

%% them, the orders passed by the Supreme Court in those
; petitions have been filed by others whe are similarly placed

like them and afe working in the Data Processing Centre under
I the Ministry of Planning, Government of India and holding the
% same posts and designations as the present applicants. The
g. applicants ~laim that thev are entiiled to the new pay scales
%: of Rs.1600-2360 instead of Rs.1350-228, Rs.2000-3200 instead
%’ A of Rs.1600-2560 and Rs.2375-3500 instead of Rs 2000-3200
; w.e. f. 1.1 1986 or the date of their promotion whichever is

later and to be fitted in the appropriate grades in the

redesignated posts.

: 2. The Apex Court in Hari Shamrao Nimje's case
% (supra) allowed the appeal and set aside the Tribunal’'s order
"; ' by order dated 9.12.1996. The respondents were directed to
fit the appellants as Grade'B’ Data Processing Assistant In

the pay scale of Rs.2000-3300 with all further consequential

benefits. It was further clarified by order dated 24.10.1997

gl

that _the pay scale will be Rs.2000-3200. Thereafter 1in

Chandraprakash Madhavrao Dawda's case (supra), the Hon'ble

v

& vl & o i s g it LA b e 1
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~eme Court in its opder dated 25.9.1998 had declared thatl

> J‘“ .
5? i the appellants were entitled to the designgtion of Data

Processing Assistants Grade-111 ( called earlier as Grade'B’)
in the scale of Rs.1600-2660 with effect from 1.1.1986, the
date when the IVth Pay Commission gcales came into force. It
was further held ihat the appellants were also entitled to the
scale of Rs.5000-8000 with effect from 1 1.1996 in view of the
Government orders passed in connection with the Vth Pay
Commission recommendations. Although the Apex Court had held
in that case that the judgement is applicable’only to those 48
appellants" who Wwere directly recruited as Data Processing
Assistants in the NSSO, Department of Statistics, Ministry of
Planning, Mrs. Shyamla Pappu, learned Senior Counsel has
submitted that in the_order passed by the Hon'ble Supreme

Court on 14.5.199% in Kamlakar & Ors. Vs. Union of India &

Ors. {Interlocutory Application No. 1 in Civil Appeal  No.

-2
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31R82/9G, =arising out of SLP (C) No. 1925 Apex

ha also granted to the applicants there the same

o
mn

-our

!

irect:ons &s given in Chandraprakash Madhavrao Dadwa '8 case

[#)

(supra’.

3. Another set of applicants who were working in the
Nat ionz! Sample Survey Organisation (NSSO), Data Processing
Centres at Delhi, Calcutta, Nagpur, Ahmedabad and Giridih, had
filed O.A. .1621/98»which was disposed of by Tribunal's order
dated 7.1.1999. Noting that the applicants are. identically
placé& and similarly gituated as the appellants were in the
cases before the Hon'ble Supreme¢ court referred to above, the

A, was allowed with a direction to the respondents to place

>

the applicants 1In the higher pay scale of Rs.20006-3200 and

. extended to them this benefit w.e.l. 1.1.1986.
Y




4. -ers. Shyamla Pappu, learned Sr. cbunsel for the
applicants, has contended that the applicants in the aforesaid
eight Original Applications are identically placed as the
appellapts in the —cases before the Hon'ble Supreme Court
(supra) and they should, therefore, not be deprived of éimilar
benefits of being placed in the higher pay scales w.e.f.

1.1.1986 with all consequential benefits, including arrears.

5. We have seen the reply filed by the respondents
and heard Shri V.S.R. Krishna, learned counsel. A
preliminary objection had been taken by the respondents  that
the Principal Bench has no jurisdiction to entertain these
appiications 4in the present form as the applicants are working
in different cities in the country. This plea 1z, however,
rejected having regard tc the Hon'ble Chairman’'s crder dated
2 12.1999 allowing the transfer petition$, Another preliminary
oct:jection was that ths application is belated and hit by
limitation under Section 21 of the Administrative Tribunals
Act, 1985, Mrs. Shvamls Pappu, learned Sr. Counsel, has, on
the other hand, submitted that the question of limitation does
not arise as what the Spplicants claim in these czses 1is the
extension of benefit of the orders of the Hon'ble Supreme
Court in similar cases. She has relied on Amrit lal Vs.
Collector, CEg (Revenue) (AIR 1975 SC 538) and K. I. Shephard
Vs. Union of India (AIR 1988 SC 688). Having regard to the

tacts and circumstances of the case and noting that the

representations made by the applicants in 1998 for extending

the benefits of the aforesaid judgements of the Hon'ble

Supreme Court to the applicants have been rejected on various

dates in that yvear only, we are of the view that the plea of

limitation has  to be rejected, subject toc what is stated

below.
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6. On the merits, the respondents pave not raised any
serious objections. They have stated that the Department of
Statistics (DOS) have constituted a committee to examine the
placement of the Flectronic Data Processing (EDP) personnel in
Data Processing Division (DPD) after the judgements delivered
by the Supreme Court and Tribunal which is expected to submit

its report shortly,but +he same is not placed on record.

7  The mein contention of the respondents is that the
applicants in the present eight O.As are not entitled for
extension of the benefits given to other applicants who went
to the Supreme Court in the aforesaid cases as those
judgements are confined to only those eppellzants. However, it
is not denied that the applicants sre éimilarly sitﬁated
emplovees working in various grades in XSSO in the Data

Procesesing Divis:ion. The Tribunal in 04 1£21/98 has also held

Loy o a3

in similar circumstances that cimilarly s:tuated emplcyees

ne=d nnt come tc Court for sesking identicel benefits which

were earlier granted to their colleaguss with which we |

i
8. Howéver. it is relevant to note that six of these 1
applications heve heen filed in the Tribunal in 1999 and two i
in 1998 for claiming benefits of higher pay scales w.e.T. |
1.1.198+ based on the judgements of the Supreme Court in
orders dated 9.12.199¢ and 25.9.1998.— The applicants have
admittedly made representations for extension of the benefits
of the higher pay scales more than a decade later (see for
example representations dated 10.7.1998 and 6.11.199§>in O.A.
613/99 which was taken up during the hearing by learned Sr.
Counsel for the applicants. It is also relevant to note that
in the similar cases which were before the Hon'ble Supreme

Court, reliefs were first given only to 48 appellants before

o .
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Reyiew application. In tthf;cté and ciréumstanoes of the
cases, having regard qlso to the judgement of the Supreme
Court in M.R. Gupta Vs. Union of India (1995(5) Scale 29) in
gsuch matters -and the provisions of Section 21 of the
Administrative Tribunals Act, 1985, we consider it appropriate

in the interest of justice, that the monetary benefits flowing

from the fixation of the applicants in the higher pay scales

- should be granted to them only from the date each of the eight

Original Applications has been filed before the Tribunal with
notional fixation of pay w.e. f. 1 1.1986 or from the date of
their promotion, whichever i8s tater, with consequential
benefits accordingly.

Irn  the result, having regard to the farts and

LD

circumstances ofv the case, the above eight Original
Applications (0.A.2370/98, O.A. 37z/98. 0.A. 612/9%, O.A.
613/99 DA 614/99, O.A. 615/99, C. A, 616/99 and 0.2

...... '

£17/99) are allowed with the following directions:

ta) Respondents to review the cases of the applicants
and identify their new decignations and revised pa}
cs~ales in the light of the judgements of the Supreme
Court (supra) and place them in the appropriate
revised higher pay scales notionally with effect from
- 1.1.1986 or from the date of their prom;tion’whichever
is later. For the reasons given above, the applicants
chall be entitled te the benefit of the higher pay
scales with effect from ihe aforesaid date on a

notional basis and be entitled to -ihe benefit of

arrears in the higher pay scales only from the date of

X'. -

¢

them and lster On extended to.the others who had fited the
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filing each of the Original Applications ; with
consequential benefits in accordance with lae and

rules;

(b) The above action shall be taken within four months

from the date of receipt of a coby of this order.
Parties to bear their own costs.

160, Let a copy of this order be kept in each 2f the

iginal Applications.

Poal-ssan el . i

(S. 7. §T;;;;; (Smt. lLakshmi Swaminatharn}
Memhesr(4) Member{(J)
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